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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.03.2021 (MONDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  

 
 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member 

(Technical) 

 

For Orders  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 637 of 

2020 

 

 

 

Subbaiya Chithambaram 

Vs. 

IDBI Bank & Anr. 

Revathy Raghavan Sumant Batra-IRP 

Niharika Sharma 

 
 

For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 36 of 

2020 

 

 

Ajay Ajit Peter Kerkar 

Vs. 

Sneh Sadan Traders & Agents Ltd & 

Ors. 

Varsha Banerjee Sarthak Sharma 

Nitesh Jain-R2 

3.  Comp. App. (AT) 

(Ins) No. 284 of 

2020 

 

Rajiv Kumar Agarwalla 

Vs. 

Rajesh Kumar Kejriwal & Ors. 

 
With 

Bharat Sood Sreenita Ghosh 

4.  Comp. App. (AT) 

(Ins) No. 285 of 

2020 

 

Rajiv Kumar Agarwalla 

Vs. 

Jityendra Lohia 

 

 

Bharat Sood Sreenita Ghosh 

5.  Comp. App. (AT) 

(Ins) No. 1306 of 

2019 
 

 

Excise and Taxation Department 

Sonipat, Haryana 

Vs. 

Sunstar Overseas Ltd. & Anr. 

 
 

Manisha  Agrawal 

Narain 

Abhishek Anand-RP 

6.  Comp. App. (AT) 

No. 148 of 2020 

 

 

Vikas Sureshbhai Patel 

Director and shareholder of hiraj 

Hospitality Pvt. Ltd. & Anr. 

Vs. 

The Registrar Companies, Gujarat 

 
 

Devesh Rameshbhai 

Desai (C.S) 

Kamalkant Jha 

Vijay Joshi 
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For Hearing  

7.  Comp. App. (AT) 

(Ins) No. 338 of 

2020 

 

Part Heard 

 

 

Narendrabhai Jayantilal Shah 

Vs. 

Lim Fa Pte Ltd. 
 
 

 

Natasha Dhuruman 

Shah 

Sahil Mahajan-R1 

Sumit Kansal-R2 

 

8.  Comp. App. (AT) 

(Ins) No. 642 of 

2020 
 

Part Heard 

 

Panch Tatva Promoters Pvt. Ltd. 

Vs. 

GPT Steel Industries Ltd. 

(Through Resolution Professional) & 

Ors. 
 

 

Prachi Johri Tishampati Sen-R1 

Deep Roy-R2 

9.  Comp. App. (AT) 

(Ins) No. 1114 of 

2020 

 

Part Heard 

 

 

Mandip Singh  

Vs. 

Mahesh Bansal 

Liquidator of Satnam Agri Products Ltd. 

 

Jyoti Sareen Abhishek Anand 
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                                                                              By the order of Hon’ble Acting Chairperson 
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